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THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS AND MINISTER OF STATE IN THE

MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI B.K. HANDIQUE): Mr. Chairman, Sir, I had a talk with the hon. Home

Minister. He said that he is collecting the information. As soon as he completes collecting the information, he will share it
with the hon. Members of the House. ...(Interruptions)
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SHRI B.K. HANDIQUE: He cannot give the information based on the reports given by the television channels.
MR. CHAIRMAN: You should collect the information as soon as possible.
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MR. CHAIRMAN : Please conclude. You have taken much more time.

...(Interruptions)



MR. CHAIRMAN: You have covered all the points. Please conclude.

16.00 hrs.
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MR. CHAIRMAN : The hon. Home Minister will make a statement now.

* Placed in Library. See No. LT 7301/2007
16.11 hrs.

SHRI J.M. AARON RASHID (PERIYAKULAM): Sir, I rise to support this Resolution for Free and Compulsory Education up to
Higher Secondary Level. In our country, even after 60 years of Independence, literacy level in SC, ST and minority communities
has not improved. We need to educate them. Even after Independence, still literacy level in the whole country has not even
touched 25 per cent. In the whole country, only the Southern States, particularly Kerala, Tamil Nadu and Karnataka are doing
well in the field of education.

I would like to speak about the establishment and functioning of the elementary schools that now-a-days are coming



up like mushrooms. My humble opinion is that the schools with all fundamental facilities only should be recognized. Once
the recognition is granted it can be renewed once in three years after careful inspection. The inspection team having
members should be constituted not only by DEO but also by other faculty sides. All professional fields should serve the
mother country particularly to improve education so that the performance of the schools in terms of education will improve.
Uniform salary must be given to the teachers. The newly coming up schools are squeezing money from the people. They
are not only interviewing the students, they are also interviewing the parents. Why should they interview the parents?
When Rajaji was there, he used to say 'kulakkalvi' that means what work father is doing, the same work son has to do. In
the same way, the upcoming schools are squeezing the parents and they are interviewing the parents to extract more
money from them to admit their children in the schools. For rural, semi-urban, urban and for all self financing institutions,
uniform eligibility criteria must be fixed for all the schools throughout India. The difference between the State Board and
the CBSE Syllabus should be minimized. The education related to discipline and behaviour should get its role which is
getting diminished now-a-days. Carrying huge volume of books to home and written work to children up to fifth standard
should be prevented. Mentioning caste in transfer certificate can be eliminated to prevent discrepancies among students in
the class room. The scheme of examination can be modified by providing or increasing the subject contents which the
students are able to grasp easily. During examination, the books can be provided for reference. Unless one is thorough with
the subject, he is unable to score more marks. The type of questions can be objective and of creativity to make their own
sentence by referring the books while writing the examination. Percentage of marks to undergo professional courses should
be minimized. A university for physical education should be established. In sports, India is lagging behind. Zonal-wise, we
have to develop and encourage the students enthusiastically so that we can make out efficient players which would pave
way to achieve and shine internationally in sports.

A university for all minority education institutions should be established which can grant recognition for such minority
institutions which can inspect the academic progress of the minority welfare. Sir, Headmasters' meet at the district, State
and national levels must be conducted to discuss about improvement and implementation of new aspects in academic
education and administration.

In one class, now-a-days there are 50 to 100 students. The class teacher has to call each student by name. In foreign
countries, each class has 25 students only so that the teacher can identify each student by name.

In villages, there are schools with one teacher and one Headmaster. Village schools have not been supervised properly by
the District Education Officers. Many schools in the hill stations are running some days without even teachers. Students are
taking attendance. It is a pitiable thing. Teachers are absent many days. Teachers are not taking classes, and if they do
come to the school, they take classes in the shades of trees. Students are sitting in the sand. The Scheme of our UPA
Government, Sarva Siksha Abhiyan, is doing well. Still we have to bring much more schemes to build perfect classrooms
and also to give training to teachers to conduct classes.

The Central Government has to ensure proper and compulsory education to minorities, Scheduled Castes and Scheduled
Tribes. We have to give education more particularly to rural poor masses. At least in the rural and urban areas, we have to
start new schools which can boost the rural students and rural poor masses.

Sir, I once again congratulate the UPA Government under Shrimati Sonia ji's able guidance taking care of the rural masses
by way of giving good education.

With these words, I conclude my speech.
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DR. K.S. MANOJ (ALLEPPEY): Thank you, Mr. Chairman, Sir, for giving me the opportunity to take part in this debate on the
Private Members' Resolution moved by Shri Ram Kripal Yadav on a very important topic, that is, free and compulsory
education up to higher education level. I congratulate Shri Ram Kripal Yadav for bringing this Resolution before this august
House.

Education is an important tool in social change. If you look at various communities or societies which attained a high social
status or development, you can see that those communities gave importance to education, and that is how their children
have attained social development in their lives. Those societies that did not pay much attention to the education of children
are lagging behind now. Therefore, education forms the cornerstone of social change or development of the society.

The forefathers of our country, when they formulated the Constitution, have mentioned in the Directive Principles that
within ten years from the date of adoption of the Constitution, the State should provide free and compulsory education to
children up to 14 years of age. After India became a Republic, more than five-and-a-half decades are over. If you look at
the statistics concerning our nation, even after 60 years of our Independence, the literacy level in various States is not
more than 50 per cent; if you talk about the country as a whole, the literacy rate is not more than 50 per cent.

There are variations in these statistics concerning various States because certain States, as our hon. Member has
mentioned, especially southern States like Kerala, Karnataka and Tamil Nadu have attained very good literacy rates. It is
because they have given more attention to start new educational institutions, to open more schools or colleges, and also,
formal as well as informal educational facilities were there. In addition, Christian Missionaries have done a great job in the
field of education and social service. They have started schools along with the Churches. So, the children belonging to not
only the Christian community but also other communities got the opportunity to study and as a result, in all those places
where the schools are there and where the children had the opportunity to study attained a higher social status.

Sir, we are now in the era of globalization. Societies are changing drastically as tremendous changes are occurring in
the society.[r33] We should pay greater attention to the education of children. Children belonging to SCs, STs, OBCs and
other socially and economically backward communities have not got enough schools to study in, schools with teachers and
all other facilities which can identify the talents of children and nurture them. We have to pay more attention to our
education system to ensure that children develop into all- rounded human beings.

Various types of educational systems exist in the country today. There is no uniformity across the country as far as
educational systems and standards are concerned. There are Government schools, Government-aided schools, and the so-
called public schools. Different sets of syllabus are prescribed by different Boards like CBSE, ICSE and other State Boards.
So, there is no uniformity in the curricula for students also. The condition of Government schools in many cases is very
pathetic. As Shri Ram Kripal Yadav has rightly pointed out, many Government schools do not even have a building and there
is a serious lack of basic minimum facilities.

We all know of the fire accident that took place in a school in Kumbakonam in Tamil Nadu in which a large number of
students lost their lives. This is the state of our schools in various parts of the country. Many public schools also do not
have proper sanitation facilities. It has been pointed out that in certain States the high dropout rate of girl children is
primarily due to a lack of proper sanitation facilities. We should see as to how we can provide these facilities in public
schools also.

The guidelines prescribed under Sarva Shiksha Abhiyan are not suitable for development of Central schools. A study found
out that spending the funds allotted under Sarva Shiksha Abhiyan is very difficult because of the guidelines prescribed for
spending under that scheme. These guidelines should be amended to suit the specific needs of the States. Funds under this
programme could be utilised for construction of classrooms, laboratories, libraries, and sanitation facilities. The scope of
utilisation of funds under this scheme should be widened so that prompt and adequate utilisation of funds can be made.

Though the UPA Government has put more emphasis on education, even now public investment in education is meagre. We
have imposed a certain percentage of education cess on income tax. That fund should be utilised for improving the state of
education in the country. We should also increase public investment in education. Now, it is less than two per cent of the

GDP. It should be enhanced gradually. We are in the process of formulating the 11" Plan. In the 11th Plan, we should
enhance the public investment for education because education is a tool for social change and social development. More



emphasis should be given to provide more funds for education. Even though we are providing educational facilities to those
belonging to SCs, STs, Backward Class communities, Adivasis, and people living in the coastal areas, they are not keen to
come to the schools. There should be some means to attract students to the schools.

We have introduced the Mid-Day Meal Scheme for the students. In my State, we are giving lump sum grants to the
students to those belonging to the coastal areas, that is, fishermen community, SCs and STs, as a means of promotion to
attract students to the schools. In the majority of cases, these poor fishermen are not attending the schools. The education
of children of these fishermen become a burden on the lives of their families. Most of the days of the year, fishermen do not
have a catch. So, when there is a season, these children are also forced to go to the sea. They do not pay much attention
to go to the school. In order to attract these children to go to the schools, Mid-Day Meal Programme, lump sum grants,
certain scholarships would be of much help.

Even though "education' is in the Concurrent List, some States are providing these sorts of promotional facilities. The
Central Government should think of giving some assistance to the States in providing lump sum grants, certain scholarships
to the weaker sections of the society like SCs, STs, OBCs and socially and educational backward communities, and the
children of the fishermen and Adivasis so that they are attracted to come to the school.

In the Government schools, among the teaching faculties, usually in the old days, more good teachers were there.
Still they are there. Even though public and private schools may claim that they are imparting good education, if you take
the quality of the teachers teaching in these schools, teachers in Government schools are better than the teachers in the
private schools. Even though we are getting good teachers, unless good facilities are provided in schools, good education
cannot be imparted. Hence, good facilities should be provided by the Government.

Now, we are in the era of EDUSAT which is used in the Government schools. Hon. Members of Parliament allocate
funds from their MPLAD Fund for the construction of classrooms, construction of school buildings, providing computers,
EDUSAT, Smart class rooms etc. This should be universalised. The recent advances in the science and technology also
should be incorporated into these schools from the lower level and lower class itself. The Government should utilise these
advancements in the science and technology and with the help of EDUSAT system, imparting of education can be made
interesting, which would help bring children to the schools. Hence, I would suggest that these sorts of things should be
included in our education system. [r34]

I want to emphasize that more public investment should be provided to give compulsory education to the students. So, I
once again congratulate Shri Ram Kripal Yadav for bringing forward this very important Resolution for discussion in the
House.

In the 60" year of Independence, we should think of giving free, compulsory and uniform education to all the children
of our schools. In the Constitution, it is mentioned that up to 14 years, there should be free and compulsory education, by
which time, a child will reach tenth standard. But here, Shri Ram Kripal Yadav is demanding free and compulsory education
up to higher secondary level, which is the Plus Two level. Nowadays, Plus Two is the basic educational qualification for all.
So, we should emphasize that there should be free, compulsory and uniform education up to 16 years of age or up to higher
secondary level and that more investment from public exchequer should be given to the educational field.

With these words, I once again support the Private Members' Resolution moved by Shri Ram Kripal Yadav. I thank you for
giving me the opportunity to speak.

MR. CHAIRMAN : Since there is no Panel of Chairmen available, with the kind permission of the House, I request Shri C.K.
Chandrappan to take the Chair for some time. Afterwards, I will relieve him; so, now, with the permission of the House, I
will request Shri C.K. Chandrappan to occupy the Chair.

16.57 hrs. (Shri C.K. Chandrappan in the Chair)

SHRI B. MAHTAB (CUTTACK): I stand here to deliberate on the Resolution which has been moved by Shri Ram Kripal
Yadav, stating very clearly that this House should urge upon the Government to take effective steps to provide free,
compulsory and uniform education up to higher secondary level in this country. These are the three major aspects on which
he has dealt with in this Resolution.



The Resolution moved by Shri Yadav is no doubt a very significant one. The intention of the mover of the Resolution is
notable and praiseworthy, no doubt. But the implementation part is fraught with impediments. I am sure, he is aware of
that. Some months ago, we were informed that the Union HRD Minister had succeeded in convincing the Planning
Commission to support the idea of a Central legislation to operationalize the fundamental right to education. It is likely that
the HRD Ministry's argument that the right to education would be an instrument for ensuring systematic changes at no
extra cost helped convince the Planning Commission.

The 86™ Constitutional Amendment giving every child between the age of six and 14 years, the right to free and
compulsory education — article 21 (a) — was passed in December 2002. However it is yet to be notified as the enabling
'right to education’ is to be enacted. We are informed that the Planning Commission has endorsed the idea. On the cost of

implementation of the legislation, the Ministry has worked out that it would require Rs.1,50,000 crore in the 11th plan
period. I would like to understand from the Government the position today. Would the Minister clarify this?

17.00 hrs.

Much has been said, Mr. Chairman, about the vital significance of education in shaping the destiny of a country or a society.
Undoubtedly, the crucial role played by good education in our lives cannot be over-emphasised. Successive Central as well
as State Governments in the country have been

reiterating their resolve to ensure the provision of quality education for all. Long back great thinker Aristotle had said:

"All who have meditated on the art of governing mankind have been convinced that the fate of empires depend
on the education of youth."

But what is the ground reality? According to the Elementary Education in India 2005-06 Report, over 32,000 schools
or almost three per cent schools do not have a single student. The survey covered over 11 lakh schools in 35 States and
Union Territories found that Karnataka was the worst with almost 8000 schools without a single student. The survey also
found that six per cent schools, mostly in Bihar- the State from where the mover of this Resolution comes — Delhi, Kerala
and even Uttar Pradesh had less than 25 students. About 23,000 schools do not have a single teacher and more than a lakh
of schools had just one teacher, This is the abominable situation of our education. The survey was conducted only in 11
lakh schools.

With a quarter of the population of our country still illiterate, millions of children still out of schools, this shameful
waste of precious resource does make the tax-payer and conscious citizens furious with anger. That is a good thing
because things will change through initiatives of the informed sections of the society.

Once Shri Amartya Sen had described this as "astonishing neglect of education in India". For 50 years in Independent
India the Government-sponsored education remained stunted in growth and development. It was only in the beginning of
the nineties that we woke up to the seriousness of the issue. The Supreme Court of India in its historic judgement in 1993
has held that all citizens have a fundamental right to education up to the age of 14 years. One reason why the neglect
happened was the general mis-conception and I would emphasise 'the general mis-conception' that literacy was a corollary
of economic well being and that the improvement in one would automatically get reflected in the other. It has long been
held that poverty is a double-edged sword. The parents could neither spend on the school-related expenditure nor could
they manage to make both ends meet without the child's earnings. This is the perception which is still carried. [R35]

But a lot of surveys have belied this impression. Sop schemes like Mid-Day Meal which even today many hon.
Members have supported, free distribution of books and dresses were launched to help poor parents. An Act was passed
banning child labour. This was expected to improve school attendance. Subsequent research findings of various surveys,
however, firmly establish that poverty does not play the decisive role. Statistical data from two States — Kerala and Uttar
Pradesh — demonstrates very clearly that it is a myth. In both the States the proportion of children below the poverty line is
the same but whereas Kerala has achieved 100 per cent success, Uttar Pradesh recorded a dismal 40 per cent. Another
important fact brought out by these surveys has been that there is a significant group of children which is neither at school
nor is working and that there is a heavy drop out. But the biggest surprise was that 98 per cent of the parents of boys and
89 per cent of the parents of girls who were themselves poor and illiterate said that they wanted their boys and girls to



study as long as they could and all of them said that the drop out happened because of the low quality of education
provided in the Government schools with education becoming a meaningless exercise for them. Child labour in default is
growing and I hope the Government takes this into consideration.

What is the status of primary and secondary education in India today? The Resolution says that we will have uniform
education. We have three types of institutions today in primary, elementary and secondary education. One is the private
schools which we call the public schools, another is the schools run by religious institutions and endowments such as
Vivekanand Siksha Kendra, Saraswati Vidya Mandir, Satya Sai Siksha Kendra, etc. These are different types of schools. The
third category is the Government schools. These are the broad categories. Most of the second and third category schools
are affiliated to the State education boards whereas most of the private schools which we call the public schools are
affiliated to CBSE or ICSE which is a national body. The public schools are run purely on commercial basis. The other type
of schools about which I have just mentioned are recognised by the State education boards. Here I would mention what the
Government is doing. The Government is pumping in money through budget to expand the Government schools, to expand
the primary, secondary and higher schools run by the Government. Who comes to these schools? I will come to that aspect
a little later. But here the underlying belief is that the private schools exploit poor people while the Government schools
provide education free or at a low cost. This is also another fallacy which we carry. And the result of Government schools is
often poor. Why is it so? These two questions have to be answered.[R36]

The first problem mentioned by teachers of government schools was that parents do not give encouragement to their
children to study at home but parents of students of private schools are equally unresponsive to the needs of students who
are studying in public schools.

A related issue is that of prosperity. It is commonly believed that poor people send their children to government
schools because of the low fees charged there but this difference does not seem to exist in rural areas.

Another complaint of government teachers was that adequate number of teachers is not appointed. While this is factually
true, the argument fails on comparative basis. The student-teacher ratio in Government Schools was 15 against 19 for
private schools.

A question arises as to what can be the reason for poor result. One factor is that Government servants who form a
large part of educated rural life send their children to private schools. Only 26 per cent students studying in government
schools hailed from families of Government servants against 54 per cent for private schools. Here is the dichotomy as to
why we prefer it.

I would come to another interesting aspect. There is poor result about which there are a number of other points. I would
not go into those aspects.

MR. CHAIRMAN : You may have to conclude now. Though you are making a good speech, time constraint is there.

SHRI B. MAHTAB : I would only say that there is a conflict between the Constitution and our social traditions. I would
request this House to deliberate on this basic aspect. There is a problem before us. How should we deal with this problem?
The Constitution has mandated that the Government should make efforts to provide free school education to all children so
that the poor people are not left behind. The State Governments have employed a large number of teachers for this
purpose but the nature of Government bureaucracy is tyrannical. Government teachers have become an end in themselves.
Their purpose is to secure higher salaries with lesser work. The ultimate administrative power in regard to government
schools rests with the Secretary of Secondary Education who sits in the State Headquarters. He has no incentive to take
action against defaulting teachers. I am dealing with the accountability part. To correct this, teachers should be made
accountable to the community even for the results of those schools. Some State Governments are trying to give some
responsibility of day-to-day monitoring to village level Parents Committee but this is not foolproof. A report has come out on
how much is actually spent in a government school and a private school.

The Indian school education system is one of the largest in the world. For successful implementation of any educational
programme, effective monitoring coupled with effective information system is also essential. What do we have today in our
country to know how our educational system is running? There is one National University of Educational Planning and
Administration. They have come out with a report, at the district level. This report is called District Information System for
Education (DISE).

That is also now in place. One can find out how our system works. The western part of this world has been always
trying to prove that India lags behind in matters of education. To some extent they are correct. But what we should not
forget is that when those countries did not have a system of education, India already had a systemic boarding school.



However, after sixty years of Independence, in India the literacy rate is 65.49 per cent which proves that nearly 35 per cent
of the population is still illiterate.

It must be realised by a developing country like India that the great need of the hour is to turn from single-track
educational system to a double-track or a multi-track educational system which can provide diversified vocational courses,
which can really prepare higher secondary students for life and make education job oriented and productive.

MR. CHAIRMAN : Mr. Mahtab, please cooperate. I have given you a lot of indulgence because you are making a good
speech.

SHRI B. MAHTAB : Let me conclude by dealing with secondary education.

The country's educational system is to be re-organised. These are the suggestions which I would like to make in terms of
job orientation, work experience, development of skills, and attitudes that would encourage self-employment. It is time we
learnt to give credence to indigenous system of education. Each country has different needs and over-emphasis on Western
modes of education will prove detrimental to the fabric of our country.

I need not go into the Sarva Shiksha Abhiyan which was launched in 2001.
MR. CHAIRMAN: Mr. Mahtab, you have taken 20 minutes. Please cooperate with the Chair.

SHRI B. MAHTAB : In 2001, the number of "out of school children" in India was estimated to be about 39 million. In 2005,
that number is around ten million. Are we to understand that Sarva Shiksha Abhiyan is meeting the target? The general
perception is "No." If it is so, where does the problem lie? The problem lies with the drop outs. Of course, the CAG Report
also talks about it.

The annual status on education, a yearly survey, conducted by an NGO reveals that at least fifty per cent of these
children cannot read a simple two-line passage. About 65 per cent of the targeted population currently cannot do a simple
two-digit division. There is no point in pushing the children into schools, who would be considered literates by the census,
but would not be suitable for employment. Whom do you hold responsible for this failure?

To develop infrastructure, the Centre has increased the allocation for Sarva Shiksha Abhiyan. The poor results lead to
two conclusions. The first conclusion is that the Government is not always the best agency to run schools. The second
conclusion is that there is lack of accountability.

One of the solutions could be the change in the way the Government is currently financing education. That is why the
system of vouchers has been propounded. Now, the time has come to develop skills about which I had mentioned

earlier.[MSOffice37]

An attempt should be made to have more number of ITIS in each block of this country so that a person who passes
out from class eight can go up to class XII in an ITIS and get trained in skill with all the progress that is taking place. The
financial and technical support also should be provided to the States. ...(Interruptions)

Sir, the Kothari Commission long back had suggested that six per cent of the GDP should be invested in education.
However, we are yet to achieve that. The UPA Government in their Common Minimum Programme had suggested to
achieve this target. Now, three or four years of the UPA Government have passed. What attempt has been made in this
regard? ...(Interruptions)

MR. CHAIRMAN : Shri Mahtab, please conclude.

SHRI B. MAHTAB : Sir, a sum of Rs. 15,000 crores is being collected as education cess. So, there is a need to include the
higher secondary classes in the Sarva Shiksha Abhiyan. ...(Interruptions)

MR. CHAIRMAN: Please conclude.
SHRI B. MAHTAB : Sir, I am concluding within two minutes.

Sir, while concluding my deliberation on the issue, I would like to say that when we argue for free education, when we talk
of compulsory education and uniform education, we are not aware of the ground realities and the history of our educational
system in this country. I am not in favour of free education. Voucher system can be experimented in a selected manner. We
cannot have uniform education in our country. It is an Utopian idea no doubt, but very difficult to implement in this country.



Sir, with these words, I conclude.,

DR. SEBASTIAN PAUL (ERNAKULAM): Sir, it is a strange irony that in the 60" year of our Independence, we are trying to
urge upon the Government the necessity for providing free and compulsory education up to the higher secondary level.

Sir, in the Constitution, there was a time-bound mandate in the form of Directive Principle that we should provide free and
compulsory education to children up to 14 years and the time-frame was ten years. Even after six decades we are not in a
position to implement fully or to a satisfactory degree that mandate. That mandate in the form of a Directive Principle was
later elevated by the Supreme Court to the status of a fundamental right.

Sir, as Shri Mahtab has just now pointed out, 35 per cent of the Indian population still remains illiterate. But, at the same
time, we cannot equate literacy with education. People may be literate but that does not necessarily mean that they are
educated. Now, after having failed to comply with the Constitutional mandate of providing free and compulsory education
up to the secondary level, we are discussing here the necessity for providing free and compulsory education up to the
Higher Secondary level. Every ambitious dream or project is good and at one time we may be able to achieve that target.
But, Sir we have to examine this issue in the context of still persisting problem of child labour. Though there is law
prohibiting or abolishing child labour, the practice of child labour still persists. Unless we keep our children away from work
places and made them compulsorily attend schools, we cannot achieve this target. We have very miserably failed in
providing basic infrastructure for education. The condition of our public and government schools is very deplorable.

So, I urge upon the Government to have some urgent intervention to provide basic infrastructure in the field of
education. Despite having ambitious projects like Sarva Shiksha Abhiyan, Operation Black Board and so many other
projects, the conditions of our schools and our educational system are still lacking in basic necessities. [a38]

Unless we provide education to the public, every other right mentioned in the Constitution will become meaningless.
Article 19 (1) () is a very important fundamental right enshrined in the Constitution. But if a person is uneducated, if a
person is illiterate, how can he exercise that power of freedom of speech and expression. So is the case with every other
right mentioned in the Constitution.

We always say that India is emerging. But India will not emerge and become a great country with 35 per cent of her
population remaining illiterate. We have the Sachar Committee Report before us. How can we improve the conditions of the
Muslim community unless every Muslim boy and Muslim girl is going to school. We have to ensure that every Muslim boy
and girl is going to school. That is very important.

I need not deliberate on the importance of education here. But in this age of globalisation, one disturbing feature is that
there is a deliberate attempt on the part of the State to withdraw from the field of education. I am coming from an area
where we could achieve a remarkable progress in the field of education. But even there, including the State of Kerala, the
present attempt of the State is to withdraw from the field of education. Some time back we heard a very disturbing phrase
called closure of uneconomic schools. Running of a school is evaluated in economic terms. We are treating it as
economically unviable. We feel it should be profit making. Despite all these considerations, the State must register its
powerful presence in the field of education especially in this era of globalisation where education is being commercialised
and poor children, poor sections of society, are being deprived of the benefits of education. They are driven away from the
field of education like Eklavya. Eklavyas are still forced to remain in the outskirts or at the backyard. We have to bring those
deprived sections of society to the schools because schools are Temples of Learning and Temples of Light. In this age,
India is emerging, India is progressing and India is becoming a great country. We are very much proud of that. We are
expecting that moment. But, at the same time, India is being divided into two: an area of darkness and an area of light. We
have to take urgent measures to bring the light of learning and education shining throughout India. For that purpose, we
have to ensure that all our children are going to school and they are getting good education.

Though I appreciate the good intention of the mover of this Resolution Shri Ram Kripal Yadav, yet I am in doubt that it is an
ambitious dream. We have not yet succeeded in implementing the time-bound constitutional mandate of providing free and
compulsory education up to the Secondary Level. So, I hope, at least, this discussion and this Resolution will prompt the
Government to take urgent steps to provide free and compulsory education to every Indian child at least up to the
secondary stage.

SHRI ARUNA KUMAR VUNDAVALLI (RAJAHMUNDRY) : Hon'ble Chairman Sir, I support the resolution moved by Shri Ram



Kripal Yadav. Illiteracy is one of the serous problems our country is facing today. Whatever be the degree of development,
the benefits can be extended to poor people only when our society is educated. We can see that, though there are many
states with per capita income more than that of Kerala, we find the percentage of the people living below the poverty line
in Kerala to be low. The reason is that the Kerala achieved cent percent literacy. Kerala has ensured that all could read and
write. After looking at such example, there is a need to follow those measures to improve literacy rate. After 60 years of
independence, we still find the need to ensure that there is no illiterate in our country, then only it would be a real
independence to our country. Today, our country has emerged as an economic power. In the years to come, there will be
only three super powers, US, China and India. This fact is being accepted widely throughout the world. On one side, we see
this claim and on the other we find hard realities. Even today, 70% of our population live with less than Rs.20/- per day.
This report tabled recently in the Parliament makes us feel ashamed. What are the reasons behind such a situation? By
implementing National Rural Employment Guarantee Act, which in itself is a big challenge, the Government is ensuring that
there should not be a village where the people get employment for less than 100 days. With similar spirit and will, we
should take a decision to ensure 100% literacy, only then, I believe that our country would witness real progress and real
development. To generate funds towards these programmes, earlier also I have given some suggestions. I do not know
why it is taking time? We should withdraw subsidies to rich people and utilise those funds for the development of poor
people. For example, all Members of Parliament,

*English translation of the speech originally delivered in Telugu.

Prime Minister, Chief Minister and other constitutional functionaries including the President are using subsidized domestic
gas. I don't think that we need gas subsidy of Rs.150/-, but still we are taking that subsidy. If we withdraw gas subsidy to
all the tax assessees in our country with an income of more than Rs.4 lakhs per annum, we can generate Rs.6000 crores.
The Government should immediately decide whether persons having more than Rs. 4 lakh income per annum, must have
gas subsidy or not? By withdrawing similar subsidies to rich people, the funds thus generated should be utilized to uplift
poor people. We should ensure every poor child in urban and rural areas to attend the schools. Apart from providing free
education to the poor children, food, clothing and hostel facilities should also be provided. We should also warn parents
that if they do not send their children to schools, there will be a curb on the benefits like free housing and ration cards. In
the days to come, our country will develop, along with it's development, poverty will also rise. This is not right while
directing our country in the path of development, we should ensure that every boy and girl child attend school up to 10+2
level. This is a big challenge right in front of us today. If the Government can accept this challenge I am sure that in the
coming years we will turn to a golden chapter in the Indian history. Not taking much time, I conclude expressing my
support to this resolution.
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MR. CHAIRMAN : The time allotted for this Resolution is over. There are three more speakers who have yet to speak on
this. We may extend the time of the Resolution by half-an-hour.

SOME HON. MEMBERS: Yes please. [s39]
MR. CHAIRMAN : Please conclude; there are other speakers.
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SHRI C.K. CHANDRAPPAN (TRICHUR): Thank you very much. I am happy to participate in the discussion raised by Shri
Ram Kripal Yadav. It actually gives the House an opportunity to discuss about the problem of education and the failure in
that sphere.

It has been pointed out that in the Constitution, there was a mandate that within 10 years, education should be made
universal and compulsory education should be provided to students up to the age of 14. That should have happened in 1958
or perhaps in 1962 in that case. Now, after 58 years of our Republic, we are once again discussing how to do this job.

Sir, one can understand that it is a Herculean task to educate India, a big country which has different cultures, so many
languages, and all that. Even then, the founding fathers of our Constitution — they were great leaders of our freedom
movement — thought that within 10 years it would have been possible for us to do that but we could not do that. Probably,
here it is necessary to think of Mahatma Gandhi, who inspired this nation in such a manner that he could bring people
forward to do things which they thought impossible before. Probably, we need another Mahatma Gandhi to inspire our
people to carry this task also.

Sir, probably you might have heard about Ho-Chi-Minh. In the days of the Vietnam war, Vietnam was bombed by what was
known as carpet bomb by the U.S. Ho-Chi-Minh gave a slogan to people that in one hand you take gun and defend your
freedom and with the other hand you educate a child with a pen in your hand. You should know that that country did it.
When that country became free from the American aggression, they were independent and they were literate.

Cuba is not a country which is economically rich or in the ladder of economic achievement, it may be a country that is on
the lower rung. But Cuba has achieved full literacy. Their health care is very good. This is accepted by the United Nations.
It was a miracle. In a Russian rocket, they could send a woman to the space, and that woman was illiterate before she
was trained and taken to that level.

So, what I am trying to say is this. Kerala has been cited as an example. It is because Kerala is economically very backward
when compared to other Indian States but Kerala could achieve full literacy and also very good situation in the field of
education.

What was there and what is not here is this. There is a determination. There is a political will to do that. That is lacking at
the Centre. That determination and that political will are lacking.

Sir, then probably, there is a need to inspire people to do a certain thing. That is why, I mentioned Mahatma Gandhi at the
beginning. They have Shri Narayana Guru. Siva Giri and all that are in our Chairman's constituency. He was a saint who
started with erecting temples and all that. After a number of temples were made, then he said: "Let us now start
Saraswati Chetra, the temple of education, the temple of learning." He could inspire the people of Kerala in such a way that
there was a spirit that they should educate themselves. That was done in all the Southern Indian States. In Tamil Nadu,
you will also see Periyar who inspired the Dravidian people. He also was a saintly person who told people that they could
move forward only with education. That is probably lacking in our country today. So, I think that a political will is required,



the institutional guarantee is required.

This is a manifestation of poverty -- illiteracy, lack of education and all that. Here, two Reports were mentioned during the
course of the discussion. One is the Sachhar Committee Report and the other is the Dr. Arjun Sengupta Committee Report.
Dr. Arjun Sengupta presented a Report on the conditions of the unorganised sector. We have got only the excerpts of it.
Our population is largely poverty-stricken. About 394 million people, that means, nearly 35 crore of Indian people are the
people living with a meagre income as per the Report of Dr. Arjun Sengupta, which would vary from Rs. 6 to Rs. 20 a day.
The poor man cannot think of sending his child to an educational institution. He can only think in terms of how he would be
able to guarantee the next meal. So, in that situation if an opportunity comes whereby his child is getting some kind of a
job or some kind of an income, he would prefer that, so that the other children and the child himself would have a little
meal.

So, this kind of an appalling poverty and deprivation is a problem....(Interruptions) Yes, some people are even forced to
indulge in prostitution, drug-trafficking etc. If you look at the poverty, in his Report Dr. Arjun Sengupta points out that
poverty can be approached from different angles. Nearly 90 per cent of the minority community, specially the Muslims
belong to that category of poverty-stricken people. More than 90 per cent of the Scheduled Castes and the Scheduled
Tribes communities belong to the poverty-stricken people. The fishermen, who live in the coastal areas also belong to the
poverty-stricken people.

Therefore, when poverty is so rampant among palpable sections of the community, whether the Government has any policy
of approaching specially those sections of the people to promote education among them. That is the main question. I do
not think that the Government has that policy.

Here, many people pointed out during the course of the discussion that there should be a universal method of imparting
education at the primary and secondary levels. Here, rich people have got special schools where only rich can go. If you can
afford, then only you can go. There are schools where mediocrity in every sphere remains. The Government schools are
very poor in most of the States. So, there should be a standard provided to this education. There should be a law by which
one should prevent that gap that rich and poor should study in different types of schools. It cannot be allowed. It is pointed
out that the children of Ministers and MPs etc., go to such special types of schools. That should not be there.

SHRI RAVI PRAKASH VERMA : It is a new caste system.

SHRI C.K. CHANDRAPPAN : In whichever way you may describe it, but that should not be there. There should be a
universal education.[r40]

18.00 hrs.

Sir, I may take a few more minutes' time.

MR. CHAIRMAN : Are you not concluding?

SHRI C.K. CHANDRAPPAN : I will not conclude now.
MR. CHAIRMAN : It is already 6 p.m.

SHRI C.K. CHANDRAPPAN : So, I will speak on the next day. I will continue.
MR. CHAIRMAN: Yes, you can continue your speech next time.

Now, if you all agree, I can take up 'Zero Hour'.

SEVERAL HON. MEMBERS: Yes.
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